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Collision of a Goods Train and Wardha-
Kazipet Passenger Train near Asifa- 

bad Road (South Central 
Railway)

288 SHRI GANGA REDDY : Will 
the MINISTER OF RAILWAYS (RAIL 
MANRl) be pleased to state :

(a) whether a collision occurred between 
a Goods tram and 395 Dn Waidha-Kazipet 
passenger train at 5 p m. on 25th April, 1971 
near A->jfabad Road Station in Adilabad 
Distr.ct (South Central Railway) in which 
one gtrl died and several passengers sustain* 
ed injuries ,

(b) if so, what are (he findings of the 
enquiry instituted by the Assistant Commis- 
missioner, Railway Safety ;

(c) the action taken against the persons 
at fault , and

(d) what was the amount of ex-gratia 
payment made to the parents ol the deceased 
and to other injured persons 7

THE MINISER OF RAILWAYS (RA1L- 
MANTRI) (SHRI HANUMANTHA1YA) :
(a) Yes

(b) The report of the Additional Com- 
sioner of Railway Safety, Bangalore, who 
has held his statutory inquiry into this 
accident, is awaited

(c) Suitable action will be taken on 
receipt o f the inquiry report.

(d) Ex gratia payment of Rs 5,700/- has 
been made to the parents of the deceased 
and to other injured persons.

Release of I. D.A. Loan for Electric 
Power I ransmission Facilities 

in States

289 SHRI GANGA REDDY:
SHRI M RAM GOPAL REDDY:

Will the Minister of IRRIGATION & 
POWER (SINCHAI AUR VIDYUT 
MANTRI) be pleased to state :




